
02.04.2013 J-1 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 2     
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE VIPIN SANGHI

1. W.P.(C) 3973/2012 TIMES INNOVATIVE MEDIA LTD. KRISHNENDU DATTA
VS. DELHI TRANSPORT INFRASTRUCTURE DIGGAJ PATHAK
DEVELOPMENT CORPORATION LTD. & ORS ATUL SINGH

NAJMI WAZIRI
NEHA KAPUR
NITIN SALUJA
R. VASANTH 
TARU GUPTA

COURT NO.4       
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE VEENA BIRBAL

1. FAO 39/2012 ROMANI SINGH GEETA LUTHRA
VS. LT. COL. VIVEK SINGH ASHLY CHERIAN

HARISH MALIK
V. SHEKHAR
NAMITA ROY
PIYUSH JAIN
SHAVETA CHAUDHARY
AMIT CHOBEY
JATIN RAJPUT

2. CONT.CAS(C) 178/2012 ROMANI SINGH GEETA LUTHRA
VS. LT. COL. VIVEK SINGH ASHLY CHERIAN

HARISH MALIK
V. SHEKHAR
NAMITA ROY
PIYUSH JAIN
SHAVETA CHAUDHARY
AMIT CHOBEY
JATIN RAJPUT

COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

1. W.P.(CRL) 1562/2012 PHILIP DAVID DEXTER ANIL MALHOTRA
VS. STATE NCT OF DELHI RAJAT BHALLA
& ANR MALAVIKA RAJKOTIA

ARPITA RAI
2. FAO 29/2013 DR NEETA MISRA MALAVIKA RAJKOTIA

VS. PHILIP DAVID DEXTER ARPITA RAI   
ANIL MALHOTRA
RAJAT BHALLA

COURT NO.6      
HON'BLE MS. JUSTICE REVA KHETRAPAL

1. W.P.(C) 4833/2004 M/S THAKUR TANKERS R.K. SAINI
VS. D.D.A. AND ANR. PAWAN MATHUR



02.04.2013 J-2 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO.8           
HON'BLE MR. JUSTICE VIPIN SANGHI

1. W.P.(C) 3802/2004 YOGINDER SHARMA H.K. CHATURVEDI
VS. MANGT. OF ARVALI ANJALI CHATURVEDI
LEASING LTD. MOHD. AQIL SAIFI

PUNEET BAJAJ
COURT NO.9           
HON'BLE MS. JUSTICE VEENA BIRBAL

1. RC. REV. 578/2012 GITA GUPTA R.M. SINHA 
VS. KAILASH CHAND DHINGRA GANESH KUMAR SHARMA

2. RC. REV. 581/2012 GITA GUPTA R.M. SINHA 
VS. KAILASH CHAND DHINGRA GANESH KUMAR SHARMA

COURT NO. 36     
                EXTENSION BLOCK (SECOND FLOOR)                     

HON'BLE MR. JUSTICE SUNIL GAUR
AT 10.30 A.M
1. CRL. REV. P 710/2007 OM PRAKASH ALIAS OMEY & ANR. RAJEEV MEHRA  

VS. STATE SHAMA CHAUDHARY
SUNIL SHARMA

2. CRL.M.C 3572/2008 PREM PRAKASH CHAUDHARY AKSHAY ANAND
VS. DIRECTORATE OF REVENUE DEEPAK KUMAR
INTELLIGENCE SATISH AGGARWALA

3. CRL.REV.P 480/2008 VINOD KUMAR CHARAN JEET
VS. PREM PAL

COURT NO. 29      
                     EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MS. JUSTICE MUKTA GUPTA
AT 10.30 A.M.
1. CRL.A. 103/2011 LALITA AND ORS. DAVINDER HORA

VS. STATE GOVT. OF NCT OF SIKANDAR KHAN
DELHI MANOJ OHRI

2. CRL.A. 630/2002 KUNWAR PAL SINGH SANDEEP SETHI
VS. C.B.I. ANURAG JAIN

R.V. SINHA,A.S. SINGH

COURT NO.30        
                   EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MR. JUSTICE G.P. MITTAL
AT 2:15 P.M
1. CRL.A 481/2009 SAJID CHARU VERMA

VS. STATE(GNCT) OF DELHI RAJDIPA BEHURA
2. CRL.M.C 1004/2011 K L SURI & ORS. I.H. SYED

VS. STATE OF DELHI & ANR DIVYESH PRATAP SINGH
RAJDIPA BEHURA
A.K. VALI, TUHIN

HIGH COURT OF DELHI                            
01ST APRIL, 2013                             REGISTRAR (LISTING)



02/04/2013                                                                                        FOR PRONOUNCEMEN  T OF JUDGEMENT  

                COURT NO. 21   (OS-D)
                      HON'BLE MR. JUSTICE MANMOHAN SINGH
    FOR PRONOUNCEMENT OF JUDGMENT
56. ARB.P. 316/2010           CANON INDIA PRIVATE LTD      C AND C,ANIRUDDHA RJPUT,MOHIT
                              Vs. SOMA NETWORKS SOFTWARE   CHADHA,GAURAV                
                              ENGINEERING PRIVATE LTD      MITRA,SAMREEN,ANIRUDDHA      
                                                           DESHMUKH,YASHVARDHAN,A.D.    
                                                           RAJPUT                       
57. ARB.P. 98/2012            KARTAR SINGH                 VIJENDRA MAHDIYAN AND        
                              Vs. M/S MIRKANA ENGINEERING  ASSOCIATES,VIKASR ARORA,DR.  
                              PVT LTD                      VIJENDRA MAHNDIYAN,PALLAVI   
                                                           AWASTHI,VIKAS ARORA,MOHIT    
                                                           TANEJA                       
58. REVIEW PET. 628/2012      MVF 3 APS AND ORS.           ANAND AND ANAND,VIVEK        
    In CS(OS) 599/2007        Vs. MR. M. SIVASAMY AND ORS. SINGH,CHINMOY,O.P.           
                                                           KHAITAN,SUMIT TALWAR,SHIVA   
                                                           LAKSHMI,SANDEEP KHURANA,VIVEK
                                                           SINOHA,BINNY KALRA,DIVESH    
                                                           RASTOGI,CHINMAY,CHINMOY      
                                                           PRADIP SHARMA,SUDHIR         
                                                           CHANDRA,PRAVIN ANAND,TUSHA   
                                                           MALHOTRA,ADITYA GUPTA,ARVIND 
                                                           K. NIGAM,SAYAN RAY           
59. REVIEW PET. 321/2012      HARJYOT KAUR AND ORS         AMRITA SANGHI,VIVEK          
    In CS(OS) 2405/2009       Vs. TODAY HOMES AND          SIBAL,DHRUV MEHTA,AKSHAY     
                              INFRASTRUCTURE PVT LTD       SHARMA,SAMEER ABHYANKAR,VIBHU
                                                           BAKHRU,POOJA SAIGAL          
60. O.M.P. 142/2010           UNION OF INDIA               VIVEK KUMAR TANDON,YOGESH    
                              Vs. M/S TEJINDER KUMAR DUA   SAINI,DR. G. LAL, V.K. TANDON 
61. O.M.P. 790/2012           NATIONAL HIGHWAYS AUTHORITY  ALJO K. JOSEPH,REKHA         
                              INDIA                        PRABHU,ASEEM SWAROOP,A.P.    
                              Vs. MECON - GEA ENERGY       VINOD,MEENAKSHI,CHETAN SHARMA
                              SYSTEMS INDIA LTD JV         AMITH GUPTA, SANDEEP SETHI 
62. O.M.P. 34/2013            GOEL CONSTRUCTION CO         R RAJAPPAN                   
                              Vs. UNION OF INDIA                                        
63. O.M.P. 50/2013            NITIN GARG AND OTHERS        SUDEEPTA KUMAR PAL           
    I.A. 1046/2013            Vs. M/S DESIGNARCH                                        
    I.A. 1047/2013            INFRASTRUCTURE PVT LTD                                    
64. O.M.P. 151/2013           INDEPENDENT NEWS SERVICE PVT PRATHIBA M .SINGH,SUMEET     
                              LTD                          BHATIA,V.P. SINGH,R.R.       
                              Vs. ANURAAG MUSKAAN          DAVID,MUKUL BAWA,ANURAG      
                                                           MATHUR                       
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